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(b) if so, the purpose, amount spent and
namesof countries from which these heli-
copterswere hired during the lasttwo years?

THE MINISTER OF ENERGY AND
MINISTEROFCIVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) No, Sir.

(b) Does not arise.

Transportation of Gas by GAlL

*405. SHRI K.S. RAO:
SHRIMATI BASAVA RAJES-

WARI:

Will the Minister of PETROLEUM
ANDCHEMICALS be pleased to state:

(a) whether the Gas Authority of India
Limitedhas been allowed to undertake
bulktransportation of natural gas in the
country;

(b) if so, the reasons for allowing
GAlLto transport gas which according to
theONGC Act of 1979 is the function of
theOil and Natural Gas Commission;

(c) whether a Committee consisting
olthe representatives of the ONGC, GAlL
andMinistry of Petroleum and Chemicals
hadbeen set up to go into the issue
involvingbulk transportation of gas and
translerof assets from the ONGC; and

(d) if so, the recommendations 01 the
Committeein this regard?

THEMIN ISTER OF PETROLEUM AND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) and (b). The Gas Au-
thorityof India Limited has been set up in
1984with the objectives of, among other
things,undertakinqthe work of transporting
marketingand processing of natural gas. In
linewith these objectives, GAlL have al-
readytaken up the HBJ project and are
currentlytransporting gas along this pipeline
andsupplying gas to various bulk consum-
ersalong the pipeline. In accordance with

the original decision and keping in mind the
need for an appropriate organizational ar-
rangement for the work of production and
utilisation of natural gas, it has been de-
cided, afterfuilytaking into account the views
of ONGC and GAlL, that as a rule ONGC will
restrict itself to production of gas and its
transportation upto designated points. Be-
yond this point, GAlL will take overthe work
of transportation marketing and processing
of gas.

(c) and (d). No committee has been
formed for examining the question of trans-
fer of assets and responsibilities from ONGC
to GAlL. Details of the transfer are being
worked out.

[ Translation]

Regularisation of casual Gangmen in
Railways

*406. SHRI TEJ NARAYAN SINGH:
Will the Ministerof RAILWAYSbepleasedto
state:

(a) the total.number of casual gangmen
working in Railways;

(b) whether there is any proposal for
regularising the services of casual gangmen
working in Danapur Division of Eastern
Railway as per their seniority;

(c) if so, the details in this regard; and

(d) the progress made so far?

THE M~NISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Ason 1.1.1990
approximately 71,000 Casual Gangmen are
working on Zonal Railways (The figures are
provisional).

(b) to (d). Yes, Sir. On the Eastern
Railway 6310 posts of Gangmen have been
sanctionedfordecasualisation. Of these 631 0
posts, 868 have been earmarked for Dan-
apur Division. 798 of these posts have C"d-
ready been filled.


